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Command Area Davelopment
Programme

693. SHRI T. VEMKATRAM
REDDY: Will the Minister of
WATER RESOURCES be pleased to
state:

(a) whethr it is a fa~t that the
Command Area Develoment Pro-
gram ns is being inplementd properly
ia the country;

(b) ifnot, the reasons therefore;

(¢) whether it is also a fact that
the funds earmarked for the program-
me are being diverted to other pro-
grammes by the State Governments;

(d) if so, the taken by the Central
Government in this regard;

() whether any specific mecha-
nism has been evolved by the Central
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Government to oversee the implemen-
tation of the programme and fall
utilisation of funds in the remaining
period of the Eighth Five Year Han;
and

(D)if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DE-
VELOPMENT AND IN THE MINI-
STRY OF WATER RESOURCES
(SHRI P. K. THUNGON): (a) to (f) A
Centrally sponsored Command Area
Development Programme is under
implementation in the Country since
1974-75. Funds towards central
assistance are being released by the
Central Government to States based
on the quantum of physical works
done, expenditure incurred by the
States and amount admissible as per
current financial pattern.; As such
there is no diversion of earmarked
funds to other programmes.

Monitoring of the programme is
being done by the State and Centre
through quarterly/Annual Progress
Reports, periodical visits. Annual
Plan, discussions and at the time of
release of funds to States. During 8th
Five Year Plan, Strengthening of
monitoring cells is also being
proposed at the project and State
levels. An advisory Committee headed
by the Hon'ble Minister of Water
Resources and Parliamentary Affairs
has also been constituted during 1994
by the Government of India to oversee
the effective implementation of the
Command Area Development
Programme.

'Rajiv Gandhi National Training
and Research Institute for Ground
Water

691. SHRI KRISHNA KUMAR
BIRLA: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Central Govern-
ment has proposed to set up Rajiv
Gandhi National Training and Re-
search Institute for ground water;
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(b) if so, the places where such
institutes would be set up and the cost
involved,;

(c) whether the State Govern*
meats would also be asked to help in
setting up such institutes; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DE-
VELOPMENT AND IN THE MINI-
STRY OF WATER RESOURCES
(SHRI P. K. THUNGON): (a) and (b)
The Union Government has decided
to set up Rajiv Gandhi National
Training and Research Institute for
Ground Water at Raipur, Madhya
Pradesh. The estimated cost in esta-
blishing the Institute is Rs. 458.58
lakhs. There is no proposal to set up
such Institutes elsewhere.

(¢) No Sir.

(d) Does not arise.

Water Resources consolidation
Projects

692. SHRI RAHASBIHARI
BARIK: Will the Minister of
WATER RESOURCES be pleased to
state:

(a) whether it is fact that the
Central Government has been exten-
ding assistance to the State Govern-
ments to bear the expenses of the
Water Resources Consolidation
Projects;

(b) if so, the amount provided
by the Central Government to Orissa
during the last three years to
implement the Water Resources Con-
solidation Projects in that State; and

(c) the details thereof?



